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(Insolvency Resolution

Date v« 5-07'2025 | Authorlsed offlce
| {Piate : Kolkata SBI SARB- South Bengal\
/ ! \
ITATI bl
INV ON FOR
(Under Regulation 36A EXPRESSION OF INTEREST

b

) of the Insolvency and BankruE
rocess for Corporate Persons)

RELEVANT PARTICULARS
.| Name of the corporate debtor

tcy Board of India
egulations, 2016]

Jal Venktesh Concast Private Limited

Date of Incorporation of Corporate Debtor

17/01/2005

Corporate Identity Number of

| Corporate Debtor : U51909WB2005PTC101164
PAN : AABCJ5719K
2.| Address of the registered office Bamunara Industrial Area, Bamunara Durgapur,
- ' Bardhaman-713212, West Bengal
3.1 URL! T ,
4,

Details of place where majority of fixed
assets are located

Bamunara Industrial Area, Bamunara Durgapur,

Bardhaman-713212, West Bengal

5.| Installed Capacity of main products/ NA
services .
6.1 Quantity and value of main products/ NIL
services sold in last financial year
7. Number of employees/workmen NIL )
8.| Further details including last available | All the documents can be made available on
financial statements (with schedules) of | request to the office of Resolution
two years, List of creditors are available | Professional at :
atURL ~ Or at mail: rp.jvepl@gmail.com
91 Eligibility for resolution applicants under | Please refer Section 29A and other provisions
Section 25(2)(h) of the Code is available | of the Insolvency & Bankruptcy Code, 2016.
at: | Available on the website of IBBI:
| https://ibbl.gov.in/
10.| Date of invitation of expression of interest| 29.07.2025
T1.| Norms of ineligibility applicable under Available at the website of IBBI
section 29A are available at: (https://ibbi.gov.in/) or request by email to
| rp.jvepl@gmall.com ; '
12.| Last date for receipt of expression of : . :
interest 14.08.2025
13.| Date of issue of provisional list of 17.08.2025
prospective resolution applicants
14.| Last date for submission of objections 23.08.2025
to provisional list
15. | Date,of issue of final list of prospective | 26.8.2025
resolution applicants '
16.| Date of issue of information 26.08.2025
mermorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
17. L?st date for submission of resolution | 26.09.2025
plans
18.| Process email id to submit Expression !
of Intorest p rp.Jvepl@gmall.com
19.| Details of Corporate Debtor's registration| NA
slatus as MSME, West Bengal
Funr?er Details are available at At address of RP

i ,

Imited
RP of Jal Venktesh Concast Privat L ’
Registration Number of the Resolution Professionak

' I:
Reglstered Addrass of the Resolution Professional ¥ith 185

Sandlp Kumar Kejriwal

IBBUIPA-002/IP-N00236/201 7-18/40687

oxox1 .

o

[ A

! rd Floor,

\ 0r]60 ROGd. # 322' 3 '
Date: 28.07.2025 R mmﬁh Bz?m House, Kolkau:“ :?10‘:%0"1
Place: KolKata Reglstored Emall Id: rp.Jvepl@gmall
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